IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCR HYDERABAD. = .

0.A.NO.999 of 1993, L -‘-'»-«-//;f_' :
Batuwesn Dated : 23=B8~1593, SR
e o o ¥
S.Chandrasakhar .dw Applicant : : *?
T The Directer of Pmstal Ssrv;ces, A Pe Smutharn Reglnn, Kurnoll,, '
o Kurneal- Dlst.'y’#v L :
24i The Post Master Genmeral, A.P.Seuthern Regien, Kurneelﬁ-/ﬂ o
s LT

s The Pest Mmaster, Adeni, Kurneoel Dists < - - - R S
by Mo NaraSLmhulqt/Plstal Asst.,(LSGPA), S.B.C. D.Prnddatur, '
Cuddapah Dist. . ST '
L o s R _ Raspandents -//; o v .i’

Counsel for the Applicant :5ri. P.Veera Reddy
Counsel for the Respondents +5rie MeR.Devaraj, Sr. CGSC.

CORA T
- Hen'ble Mr, Justice V.Neeladri Rao, VYice Chairman ~
Hen'ble Mr, P.T,.Thiruvengadam, Administrative Mamber

The Tribunal made tha following oerder:=

Notice befere admissions Status que as on-teday, Until
furthsr orders, has te'be maintained. ' List ths Q.A. temorrow
24.8.1993 fer censideration in regard to interim order, .~

Deputy. Registrar(

Copy to:- - S e L A

1.- The Director of Postal Services, A.P.Southern Region, Kurnool,
. Kurnosl District.

2, The Post Master Genaral, A.P.Southern Raglqﬂﬁ Kurnmol.'

3, The Post Master, Adanl,‘Kurnoml District,

4o One copy to Sri. P. Veera Reddy, advocats, CAT, Hy/)/’

S« 0One copy to Sri. N.R.Devaraj, Sr. CGSC, CAT, Hyds

6« Cns spare cepy.

Rgm/-
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IN THE CENT'RAL ADMINISTRATIVE TRIBUNAL
HYCDERABAD BENCH AT HYDERAEBAD

THE HON'DLE MD.JUSTICE V,NBELADRI RAO
VICE CHAIRMAN

THE HON'BLE ME.A.R.GORTHY : MEMBER(A)

AND

THE HON'BLE MR,T.CHANDFASEKHAR REDDY
+ MEMBER(JUDL)

AND

THE HON'BLE MR,.P.T.RIRUVENGADAM:M(A).

pDated: 23/% -1293

CRDER,/ FUPEMENT 3

- EN
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CL»"Kaﬁiﬁted and Interim directione
issued.
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his transfer from Pulivendldzto Adoni, he was transferred

to Adoni by proceedings dated 3-5-1993 of R-2, The

applicant had taken charge at Adoni on the forencon of
S 11-6-1993 (vide annexure-4). The applicant vas transfer-
j' ~red by proceedings datéd 11-8-1993 bf R-2 to Proddatur,
'-) - The same is a§Sailed in this DA. One of the contentions‘
- * for the applicant is that when he was transferred to
" Adoni at his requgat)éhly about three months back and
when he joined the;e_at.Adoni about two months back after
foregoing.TA & DA, there is no justification in transfer-
—ring himgfrom Adoni,
Alomn vy
3. Sri N.R. Devaraj, laarnedeounselh_submitted that he
had written instructions to atate that the union represent-
ed that such of the Postal Assistants who are promutaé¥;¥
on BCR Scheme should not be posted to small Head DfPLces ?
like Adoni and uhen the office of R-2 was not aware of
the joining uf the applicant at Adoni and when they were
under the impression that the applicant was atill at
Pulivendla, he usas transferred and posted at Proddatur,
a big post office, And when the factum of applicant
joining at Adoni came tg the kﬁouledge of R-2, when this
DA was filed, it was decided to review the order of tranafer
of the applicant to Adgfi and hence the status-gquo-which
was passed yesterday (i.e.23-8-93) may be allowed to
ccntinue)N\TMEu\ T Aand .r/f'wM'ﬁ G i
4, In the result, this 0A is disposed of at the admis-

sion stage by directing to continue the status-quo as on

yesterday te—eentinue till a decision is taken by R-=2,

No costs, \\\ ‘

p.3 —E" Ml AS—s o
(P,T, Thiruvengadam) (V. Neeladri Rao)
Member (Admn.) Vice-Chairman

Dated : August 24,83
:ffﬁg_ _ Dictated in the Open Court
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v IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD -

*

THE HOW'DLE ML.JUSTICE V.NEELADRI RAO .
VICE. CHATRMAN :

THE HON'BLE MR.A.K.GOKTHY : MEMBER(A)

. . _ ' AND \
THE HON'BLE MR.T.CHAYDFASEKHAR REDDY
-, MEMBER(JUDL)
AND

THE HON'BLE MR.P.T.EIRUVENGADAM:M(A)

Dated: 526945z0r1993

- ~  QRDER,JUDGMENT; "

-
0.&.No, 7?9/‘?5.
DANo. (R

«{ . . admjtted and Interim directions
' . issyged. :

All ed

- o .
' ' \/D:Lsp{sed'of with directions

Dismissed

Dismissed as withdrawn
Dismissed for default.
R’;'-ljec_.ted/Ordere'd
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